=
ey

INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS | TRADE MARKS'

3 1
Ty of it}
GEOGRAPHICAL INDICATIONS AT STad O] o

e Frafed, YRT GRBR The Patent Office, Government Of India
fastrs+ & UsfieRur T UHTOT U | Certificate of Registration of Design

B ORIGINAL
pH H/ Serial No. : 174302

[
T

fgsTigq H. / Design No. : 416069-001
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Purnendu Bikash Acharjee 3.Mr. Devanshu Mishra 4.Ms. Manyam Sushmitha 5.Mr.
Manit Gupta 6.Mr. Shroff Rishabh Rakesh 7.Mr. Manas Khemka 8.Ms. Sakshi Kumari
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Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 14-02 in respect of the application of such
design to AN ELECTRONIC DEVICE FOR CRYPTO TRANSACTION in the name of 1.Dr.
Nikhil Varghese 2. Dr. Purnendu Bikash Acharjee 3.Mr. Devanshu Mishra 4.Ms.
Manyam Sushmitha 5.Mr. Manit Gupta 6.Mr. Shroff Rishabh Rakesh 7.Mr. Manas
Khemka 8.Ms. Sakshi Kumari 9.Mr. Amritanshu Das 10.Ms. Garima Gurung.

fese stfafrm, 2000 qen fesge e, 2001 & A@diN TadM & ATACT Hl
In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.




